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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL LHYDERABAD BENCH
AT HYDERABAD, . :
0neB823 of 1994, Dtsof order37«C.04,

Betweens= , ‘
cbo Ilaxmaiah fEDm. ' enss Applican-t

and

1.5ub Divisienal'Inspector(Postal) Huzurnagar Sub Divisien,
2.Supkrintendent of Post Offices, Suryapet,

I E NN} Re Spondent 8‘.

Ceunsel fer the Applicant H Mr.PlPapa'Rae,Advocate.
Ceunsel feor the Respondents ¢ Mr,N.R.Devaraj,Sr.035C,
CORAM3
Hon'ble Mr.Justice V,Neeladri Rao,Vice-Chairman
Hon'ble Shri A.B.Gorthi, Menber(Administrative),
Hon'ble Tribunal made the following orderi-

Nene present for the applicant even te déy though
it is listed for dismissal. 8ri N,R.,Devaraj,learned ceunsel
for .the respondent is present, '

. -
The O.A.is dismissed for default,

Dy.Registrar(Judl) - . ;

,r

Copy tos- : -
1. Sub-Divisienal Inspecter {Pestal) Huzurnagar Sub-Division,
2. Superintendent of Pest Offices, Suryapet.

3, One caopy to Mr,P,Paparac(Advocate)6~1-132/132 B,Skandagiri,
Secunderabad  {a Q¢ :

"4, One copy to Mr;N,R.Dévaraj,Sr.CGsC,CAT,Hyderabad,
S. One spare. : :
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IN TEL Ci "TRAL ALIIHNIS TRATIVE TRIBUNAL
HYLERABAL BE:CH AT HYLERAB I

OiE HOW' BLL ME.JUSTICE VELM

VICE-CHATRMAN

END

’ . ' - Admitted an Fim directions
*. : ' “ . Issued. Y ' : )

Al deyed.
Dispos d of with directions.

Dismisse

Dismissed as_withdrawn
Dismissed fgryrefaglt.
Orderrd/Rejec;
No order as to coxts.
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